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Title: Presentation of the 14th and 15th Reports of the Committee on Welfare of Scheduled Castes and Scheduled Tribes.

 

SHRI BIREN SINGH ENGTI (AUTONOMOUS DISTT. ASSAM): Sir, I beg to present the following Reports (Hindi and English
versions) :-

(1)            Fourteenth Report of the Committee on the Welfare of Scheduled Castes and Scheduled Tribes on the Ministry of
Railways (Railway Board) on Action taken by the Government on the recommendations contained in their Sixth
Report (Fifteenth Lok Sabha) on Reservation for and Employment of Scheduled Castes and Scheduled Tribes in
South Western Railway (SWR).

 

 

(2)            Fifteenth Report of the Committee on the Welfare of Scheduled Castes and Scheduled Tribes on the Ministry of
Heavy Industries and Public Enterprises (Department of Heavy Industry) on Action Taken by the Government on
the recommendations contained in their Tenth Report (Fifteenth Lok Sabha) on Reservation for and Employment
of Scheduled Castes and Scheduled Tribes in Bharat Heavy Electricals Limited (BHEL).

 

 

 

 

 

 

 

 

 

 


